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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Fifth Session
BULLETIN—PART I
{Brief Record of Proceedings)
Friday May 12, 2017,
No. 69
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Questions :

Four questions in the list of questions posted for the day were answered
orally.

Comrection of answer to Unstarred Question:

A statement correcting the answer to unstarred question No. 46 dated
25-4-2017 of the Fifth Session of the Fourteenth Kerala Legislative Assembly
along with the corrected answer was laid on the table by Shri Pinarayi Vijayan,
the Chief Minister.

Adjournment Motion :

After hearing the Minister for Revenue and Housing and the Chief Minister,
the Speaker withheld consent to the moving of an adjournment motion given
notice of by Shri P. T. Thomas and two other Members regarding the serious
situation reported to have arisen consequent on the stoppage of evacuation of
encroachments in Munnar and the reported move of the Chief Minister to curtail
the action taken by the Revenue Department which undermined the collective
responsibility of the Cabinet.

In protest against the attitude of the Government in the matter the Members
belonging to the opposition staged a walkout.

Calling Attention :

Shri M. Rajagopalan called the attention of the Minister for Education to the
necessity to take steps, including legislative measures, to ensure job security and
minimum wages to the teaching and non-teaching staff of unaided and self
financing educational institutions in the State. The Minister made a statement
thereto.

KNPP. 941/2017(ii).
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Shri Roshy Augustine called the attention of the Minister for Revenue and
Housing to the necessity to make necessary amendments in the relevani rules to
solve the land related issues in Idukki and to make legislation to conserve Munnar.

The Minster made a statement

thereto.

Matters raised by Members under Rule 304

The matters were raised by Members in the House under Rule 304 are listed

below:
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The Ministers made statements on the respective subjects.

Private Members' Business

. The Seventh Report of the Committee on Private Members' Bills and

Resolutions was adopted by the House.

(1)

2. Motion for Leave to introduce the following Bulls:

Shri K. Krishnankutty moved the motion for leave to introduce the Kerala
State Farmers Welfare Board Constitution Bill, 2017 given notice of by him.
Sri Kovoor Kunjumon seconded the motion. Since the motion was opposed
the mover was allowed to make a brief statement. The statement was

inconclusive,

(ii) Shri P. T. Thomas moved the motion for leave to introduce the Kerala

Pedestrians Safety Ensuring Authority Constitution Bill, 2017 given notice of
by him. Shri Anwar Sadath seconded the motion. Since the motion was
opposed the mover was allowed to make a brief statement. The statement

was inconclusive.

(iii) Shri N. Samsudheen moved the motion for leave to introduce the Criminal

Laws (Kerala Amendment) Bill, 2017, given notice of by him.
Shri N. A. Nellikkunnu seconded the motion. Since the motion was opposed
the mover was aliowed to make a brief statement. The statement was

inconclusive.
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{iv) Shri B. Satyan moved the motion for leave to introduce the Constitution of
Apex Council for Co-ordinating the District Tourism Promotion Councils in
the State Bill, 2017, given notice of by him. Shri John Fernandez seconded
the motion. Since the motion was opposed, the mover was permitted to make

a brief statement, The statement was inconclusive.

(v) Shri K. Rajan moved the motion for leave to introduce the Kerala State Local
News Paper-Visual Media workers Welfare Fund Bill, 2017, given notice of
by him. Shri Chittayam Gopakumar seconded the motion. Since the motion
was opposed the mover was allowed to make a brief statement. The statement
was inconclusive. '

[ The Chair informed that continuation of discussion on the motion for leave
to introduce the Private Members' Bills mentioned in the list of business as item
3 (i), 3 (ii) and 3(iii) stood lapsed since the movers of the Bills were absent. ]

The House adjourned at 12.30 p.m. to meet again 830 am. on
Monday, May 15, 2017.

V. K. BABU PRAKASH,
Secretary.




